CENTRAL ADMINISTRATIVE TRIBUNAL, PRINCIPAL BENCH
Original Application No.847 of 1888

New Delhi, this the 18th day of May, 1535

akharat Bhushan Dewan, age 44 years,
S/c Shri S.P.Sharma, R/0 GH 5 & 7/632,
Pashim Yihar, Delhi-110087. Working as
Casual Artist, Delhi Doordarshan
Kendra, Sansad Marg, New Deihi — APPLICANT
{8y Advocate Shri K.N.R.Pillay)
Versus

1., Union of 1India - through : Ths

Director General, Doordaishan, Mandi

House, New Delhi. .
2. The Director, Delhi Doordarshan

Kendra, Sansad Marg, New Dslhi. - RESPONDENTS

ORDER (O RAL)

By Mr. N.Sahu, Member(Admnv)

Tribunal on 19.4.13995 a detailed and self containsgd

repressntation was reqguired toc bs filsd by ths
applicant before Dirsctor Doordarshan Kendra, Naw

Dethi, who was to give the applicant a personal

representation by a detailed spsaking and reasonsd

claimed by the respondents that the said
repressntation has not been received. Even so, Shri

K.N.R.Pillay, 1Isarnsd counssl has submitted that a
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